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qEF TREEH i ST A

T2 faeett, 1 arder, 2026

RT3, 1688(3T).—Fs 17 FLHTL, TSI TISTHT AT T 1956 (1956 FT 48) (FSr& TaH T8 TATq
I<h ATETHIH FgT TAT &) T 91T 3F ol IT-eITT (1) FIRT V& ARRAT T TN X g0, Tg THTHTT gl ST
& THETq o AgTg TT & TATE oo § fiefhes graa & AT 0 7 f6.51.8.18 (FhTa T, Hal Jeet 7 ¢
ST TANE) T o §-GUE o (HHIT (FTE H0T/TeE 9Tee Aigd 2-oIH/4-3H/6-7T FT a7 3A11S), STALEA,
T 3T TATAT o AT TSI o (o7 ag ST AUTerd g orerer |@ferd v |i=r staqg=r § & 7 g,
T I T TSI e o AT ST ol AT Fdei T g |

Fre AT =Af<h, ST 3% G # Baeas g, 3 Afafaw &t gy 37 6t IT-am7 (1) F eI qarh
TATSI o 7T UHT qIF o ITANT 92 TSI § TH ATSEAAT & TR Sl A & ShHE & 6 Fia< v
AT T T AT |

UHT T AT HeH TSI, ST SUTSTeg el (HITE), Hel e -2, 330 &l forfaa &9
H I T ST 3T IHH IEF AT ATEHRAT T SO 3T TAT TTTEHRTLT, ARl Rl SARTT &
7 77 FoReT farfers T9rae gTeT § ST 7 STaE< 397 S UHT =it it g9aTs F TATq 7 UHT T St
T & TAT, A(Q HIS 2l o0 Teqq TSty raede THA, AT FTT IT AT ATTTAT Al SATATT FT T
T SAATATT T TR |

2383 GI/2026 (1)
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ITH AT T 1T 39T T IT-GTT (2) o Tl TeqwT TTERTer gTer Foha a7 s T straer sifaw
I |

TH STEEAAT o ST AT ATAT I 6 LT AT AT AT TEH TR 6 Ih FIATAT H ITASE
8 ST 3T Raeg ARl gIT MLeqor 6T ST aehat & |

I
HETY 1157 o AT 5 § dAThes graa & fh.#t. 0 & f6.#1.8.18 = oI o1Sie shl ST+ ATelt =T
TRd STraT §aAT Aied G FT e [aw
TS T AT HEITY S 7 9T T
wH qIEIT G&AT SR T TR || o i e CR kI ER T SR FT ST
HeE (ST TTE) (FRT)
1 2 3 4 5 6
ATAH T ATH: I
e HT ATH: RIS
1 190/11 Part TR EERil 0.0736 (34277 0.0736
2 190/2 Part TR EERil 0.018 (zFa7 ) 0.018
3 River Part TR REU 1.1654 (ZF7 ) 1.1654
I T AT T T
4 18/2 Part fasfy Feft 0.002 (FFa7 ) 0.002
5 18/3 Part fasft Eiil 0.0988 (FF47 ) 0.0988
6 19 Part IBEL FT 1.4288 (F%aT) 1.4288
7 Talav Part GECARA] SRIES 0.0137 (FFTY) 0.0137
UEEICIGHIEETEY
8 153 Part st FT 0.2322 (3%aY) 0.2322
9 154 Part st FT 0.6257 (3%=a¥) 0.6257
10 156 Part IREl Bl 0.0583 (FF47 ) 0.0583
11 158 Part IGEl FT 1.0542 (FFaT) 1.0542
12 164 Part qTHT FT 0.1956 (¥4 ) 0.1956
13 166 Part IREl Bl 0.1683 (FF47 ) 0.1683
14 36 Part st FT 0.0135 (3%a¥) 0.0135
15 51 Part IREl Bl 0.5283 (FF47 ) 0.5283
16 52 Part IREl Bl 0.1974 (FFI7 ) 0.1974
17 53 Part IBEL FT 0.2071 (%4 0.2071
18 54 Part IGELl FT 0.7857 (%47 0.7857
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19 55 Part IGELl el 0.7756 (%47 0.7756

20 62 Part IGELl el 0.6978 (%47 0.6978

T FT ATH: FHTAL

21 38/8 Part GIRIER) T 0.0031 (FFaX) 0.0031

UEEIEIGACE

22 138 Part IBEL FefY 0.0105 (¥ 0.0105

23 River Part GREDRAS REL 1.2 (FFAT) 1.2

UEEIGIEHEC LY

24 316/1 Part LR EER] 0.3286 (FFT¥) 0.3286

25 317/7 Part TR EEL) 0.4 (FIT) 0.4

26 322/3 Part LR EER] 0.08 (F2AT) 0.08

27 323/5 Part LR EER] 0.0372 (ZFa¥) 0.0372
Total 10.3994

[®T. . NHAI/LA/GREENFIELD/NH/2022/3A]
g AHHET, Aeaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st April, 2026

S.0. 1688(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning/six-laning etc.,), maintenance, management and operation
of Greenfield Highway in the stretch of land from Km. 0 to Km. 8.18 (Bokadvira, Metro Centre No. 1, Uran, Raigad)
in the district of RAIGAD in the state of MAHARASHTRA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification in
the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the
said Act.

Every such objection shall be made to the Competent Authority, namely, Dy. Collector Land Acquisition,
Metro Centre No. 1, Uran, Raigad in writing and shall set out the grounds thereof and the Competent Authority shall
give the objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all
such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order,
either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.
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The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
SCHEDULE

Brief Description of the land to be acquired with or without structures falling Greenfield Highway in the stretch of
land from Km. 0 to Km. 8.18 (Bokadvira, Metro Centre No. 1, Uran, Raigad) in the district of RAIGAD in the state of

MAHARASHTRA

State: MAHARASHTRA ||District: RAIGAD |
SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

L1 | 2 L3 L 4 | 5 I 6 |
[Taluk: Uran |
|Village: Pagote |
1 190/11 Part Government I:;?iculmre 0.0736 (Hectare ) 0.0736
2 190/2 Part Government IZ"“. 0.018 (Hectare ) 0.018

griculture

|3 “River Part ||Government ||River || 1.1654 (Hectare )“ 1.1654|
[Village: Bori Bk. |
|4 ||18/2 Part ||Private ||Agriculture || 0.002 (Hectare )” 0.002|
B [[18/3 Part ||Private |Agriculture || 0.0988 (Hectare )| 0.0988)|
|6 ” 19 Part ||Private ||Agriculture || 1.4288 (Hectare )” 1.4288|
|7 ||Talav Part ||Government ||Talav || 0.0137 (Hectare )” 0.0137|
|Village: Chirner |
B 153 Part ||Private |Agriculture || 0.2322 (Hectare )| 0.2322]
|9 ||154 Part ||Private ||Agriculture || 0.6257 (Hectare )” 0.6257|
10 |[156 Part ||Private |Agriculture || 0.0583 (Hectare )| 0.0583]
|11 ||158 Part ||Private ||Agriculture || 1.0542 (Hectare )” 1.0542|
12 |[164 Part ||common lAgriculture || 0.1956 (Hectare )| 0.1956]
13 |[166 Part ||Private |Agriculture || 0.1683 (Hectare )| 0.1683]
|14 ||36 Part ||Private ||Agriculture || 0.0135 (Hectare )” 0.0135|
|15 ||51 Part ||Private ||Agriculture || 0.5283 (Hectare )” 0.5283|
16 ||52 Part ||Private |Agriculture || 0.1974 (Hectare )| 0.1974]
17 |53 Part ||Private |Agriculture || 0.2071 (Hectare )| 0.2071]
|18 ||54 Part ||Private ||Agriculture || 0.7857 (Hectare )“ 0.7857|
19 ||55 Part ||Private |lAgriculture || 0.7756 (Hectare )| 0.7756|
|20 ||62 Part ||Private ||Agriculture || 0.6978 (Hectare )” 0.6978|
|Village: Kalambusare |
21 ||38/8 Part ||Common |lAgriculture || 0.0031 (Hectare )| 0.0031]|
[Village: Vindhane |
|22 ||138 Part ||Private ||Agriculture || 0.0105 (Hectare )“ 0.0105|
|23 “River Part ||Government ||River || 1.2 (Hectare )” l.2|
|Village: Navghar |
24 316/1 Part Government i;‘icul e 0.3286 (Hectare ) 0.3286
25 317/7 Part Government I:;Iicul ture 0.4 (Hectare ) 0.4
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Non
26 322/3 Part Government Agriculture 0.08 (Hectare ) 0.08
Non
27 323/5 Part Government . 0.0372 (Hectare ) 0.0372
Agriculture
Total|| 10.3994]

[F. No. NHAI/LA/GREENFIELD/NH/2022/3A]
SHAIKH AMINKHAN, Director
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